NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 05.01.2022 (WEDNESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member
(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Directions

2020

Sneh Sadan Traders & Agents Ltd &
Ors.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Contempt Case Sojitz India Pvt. Ltd & Anr. Vasanth Rajasekaran | A. Muraleedharan
(AT) No 14 of Vs. Abhishek Vikram
2019 in Comp. Rizwan Ahmad & Anr.
App. (AT) (Ins)
No. 170 of 2019 With
2. I.A. No. 1854 of Rizwan Ahmad & Anr. A Muraleedharan Vasanth Rajasekaran
2019 in Comp. Vs. Akshay Sachthey
App. (AT) (Ins) Sojitz India Pvt. Ltd. & Anr.
No. 170 of 2019
For Admission (Fresh Case)
3. Comp. App. (AT) Santanu T. Ray, resolution Professional | Udit Kishah R. Sudhinder
(Ins) No. 951 of of Zicom SAAS Pvt. Ltd. Ekta Bhasin
2021 Vs. Nikhil Kr. Singh-R1
Tata Capital Financial Services Ltd. & Nishit Dhruva
Ors. Prakash Shinde-R2,
3&4
4. Comp. App. (AT) Sanjiv Bali Rishabh Khandelwal
(Ins) No. 1069 of Vs.
2021 Mrs. Pratibha Khandelwal
Resolution Professional Mount Shivalik
Industries Ltd. & Ors.
5. Comp. App. (AT) Rajeev R. Jain Kunal Mimani Aman Gandhi
(Ins) No. 1085 of Director (Suspended)
2021 Vs.
AASAN Corporate Solutions Pvt. Ltd.
& Anr.
For Admission (After Notice)
6. Comp. App. (AT) Ajay Ajit Peter Kerkar Varsha Banerjee Sarthak Sharma
(Ins) No. 36 of Vs. Nitesh Jain-R2

Pulkitesh Tiwari
Gauri Tyagi-R3




7. Comp. App. (AT) Amsons Communication Pvt. Ltd. Mohit Yadav Rajesh Ranjan
(Ins) No. 540 of Vs.
2020 ATS Estates Pvt. Ltd.
8. Comp. App. (AT) Anish Niranjan Nanavaty Misha Simranjeet Singh
(Ins) No. 27 of Resolution Professional Zain A. Khan
2021 Reliance Communications Infrastructure Sumit Batra
Limited Kumar Anurag Singh
Vs. Kauser Husain-R1
Patrimoine Expo Private Limited & Ors. Kauser Husain-R2
Ankit Lohia-R3
9. Comp. App. (AT) Amit Goel Sanchit Garga Babita Jain-R1
(Ins) No. 700 of Vs. Sumit Shukla-R3-5
2021 Piyush Shelters India Pvt. Ltd. Swamit D Gupta-RP
Through Resolution Professional & Ors. Naveen Kr. Gupta
Sanjeev Panda
With
10. | Comp. App. (AT) Harjeet Kaur Prateek Vats Babita Jain-R1
(Ins) No. 761 of Vs. Sumit Shukla-R3-5
2021 Swami Deen Gupta & Ors. Swamit D.Gupta-RP
Naveen Kr. Gupta
With Sanjeev Panda
11. | Comp. App. (AT) Shri Bala Pareek & Ors. Lalit Mohan Babita Jain-R1
(Ins) No. 925 of Vs. Sumit Shukla-R2
2021 Swami Deen Gupta & Anr.
12. | Comp. App. (AT) Anurag Kartiar (Ex-Director of Nitin Mishra Shikhil Suri
(Ins) No. 897 of Degustibus Hospitality Pt. Ltd.) Shadab
2021 Vs. Madhu Suri
Hotel Horizon Pvt. Ltd. & Anr.
13. | Comp. App. (AT) Mahadev Prasad Jhawar Yash Sharma Manish Paliwal
(Ins) No. 928 of Vs. Vikas Kumar-R1
2021 Agarwal Polysacks Ltd. & Anr.
For Hearing
14. | Comp. App. (AT) Praful Nanji Satra Malak Manish Bhatt | Prakash Shinde-R1
(Ins) No. 713 of Vs. to R3
2020 Vistra ITCL (India) Ltd. & Ors. Devarajan Raman-
IRP
15. | Comp. App. (AT) Kailash Devbuild (India) Pvt. Ltd. Anshuman Prateek Thakkar
(Ins) No. 1014 of Vs. Shrivastava
2020 Inox Wind Infrastructure Services Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

